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In pursuance of Rule ‘3 of the Rules of Procedure and
Conduct of Business in the Legislative Assembly of the
Hational capital Territcry of Delhi, Hon'ble Speaker has been
pleased to fix Friday, the 1lthLAugust, 1995 as the date
for holding the election to the office of the Deputy Speaker
Oof the Legislative Assembly of the National capital Territory
of Delhi. y

(2) In this connection, dttention of Members is invited
to sub-rules {2), (3) &ng (4) of Rule 8 of the Rules of
Procedure -and Conduct of Business in the Legislative

Assembly of the National capital Territory of pelhi which
are reproduced below ;- ; B

writing, addresscd to the Secretary, of a motion
that another member be chosen as the Deputy Speaker
Of the House ang the notice shall be secondeq by a
third member ang shall pe dccompanied by a statement
Ly the member whose naine isg Proposed in the notice

elocted

Provided that d member shall not proposec his
Own name, or sccond a motion Proposing his own name,
Or propose or second more than one motion,

(3) A member in whose name a motion stands on the
list of business shall, unless ne states that he

. does not wish to Move the motion, move the motion

\ when calleg upon to do. so. 1In either case, he shall
confine himself to a mere statement to the effect
that he moves the motion or that he does not intend

Séconded shall be put one by one in the order in
which they have deen moved, ang decided, if necessary,
by division. If any motion is carried, the person
pPresiding shall, without putting later motions, _
declare thut the member proposed in the motion which

has been carried, has been chosen as the Deputy
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(3) In the present case, notices of motions for the
election of the Deputy Speaker can be given before noon
on the 9th August, 1995, 1995 in the notice office of
Vidhan sabha, o0ld Secretariat, Delhi.

(4) - - For the conveniencec of Members, form for giving
notices of motions for election of Deputy Speaker are
available in the Secretariat (Room No, 51.) ¢ o
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